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) NATIONAL COUNCIL FOR TEACHER EDUCATION - . S
NOTIFICATION
New Delhi, the 3rd September, 2001

/ F. No. 9-3/200/NCTE.— In exercise of the powers conferred under Clauses
7&\ (f) and (h) of sub-section (2) of Sect;on 32 read with Sections 14 and 15 of the
National Council for Teacher Education Act 1993 (No. 73 of 1993), the National

Council for Teacher Education hereby makes the NATIONAL COUNCIL FOR

TEACHER EDUCATION (NORMS AND STANDARDS FOR RECOGNITION

OF TEACHER EDUCATION PROGRAMMES) REGULATIONS, 2001 to

further amend the following Regulations :-

(i)  National Council for Teacher Educatlon (application for recognition, the

manner for submission, determination of condmons for -recognition of

institutions and permission to start new course or training ) (Amendment)

Regulations, 1998;

(i)  National Council for Teacher Education (norms and conditions for
recognition of M.Ed. face to face and M.Ed. through distance educatign)

Regulations, 1998;

(1) Nahonal Council for Teacher Education (norms and‘ conditions for -
recognmon of teacher education programmes in_' Physical Education —

C.P.Ed., B.P.Ed. and M.P.Ed) Regulations, 1998,

(iv) National C ouncﬂ for Teacher Education (apphcatlon for recogmtlon the
manner for submission, determination of conditions for recognition of ;

1 C institutions and permission to start a new course or training ) (Amendment)

Regulations, 2000; and
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(v)  National Council for Teacher Educanon (norms and conditions for

recognition of teacher educatlon programmes in Physical Education —
-C.PEd. BPEQ and M.P.Ed.) (Amendment) Regulations, 2000.
2, These Regulations may be called the NATIONAL COUNCI. FOR
TEAHCER EDUCATION (NORMS AND STANDARDS FOR RECOGNITION
OF TEACHER EDUCATION PROGRAMMES) REGULATIONS, 2001
3. They shall come into force on the date of their publication in the Official

Gazette.

4, These Regulations modify the existin.g Regulations to the extent indicated.

in the following table against each of them :

S.No

Gazette
Notification &
Date

Title of Regulations

Extent of
Modification

Existing Provisions

National

1 F.No. 28- 11/95 Council for | (i) Norms and standards (i) Substituted by
NCTE dt. | Teacher Education for teacher education Appendix =
29.12.1998 (application for institutions “Norms and

recognition, the manner (Elementary) appended standards for
for submission, to - the Amendment Elementary
determination of Regulations, 1998 Teacher
conditions for Education
recognition of institutions Programme”  of
and permission to start this Notification
new course. or training) | (ii) Norms and standards (i) Substituted by
(Amendment) for teacher education Appendix - I,
Regulations, 1998: institutions — Secondary “Norms and
appended to the standards for
Amendment Secondary
- Regulations, 1998. Teacher
Education
Programme”  of
o : this Notification

2 F.No.1- National ~ Council for| Para 7.0 relating  to | Added as Clause 11 in
36/2000 NCTE | Teacher Education | relaxation in the eligibility/ | Appendix — T to this
dt. 20.11.2000 (application for | duration of the course of | Notification.

recognition, the manner Elementary. Teacher -
for submission, | Education Programme.
determination " of

-conditions : for

recognition of i msntutxons ;
and permission to start |

new course or training)
(Amendment)
Regulations. 2000-

ot
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3 | F.N0.28-2/98- | (i) National Council for Appendix - 1 to- the | Substituted by |
}QQ/NCTE dt. Teacher  Education | Regulations - Masters in | Appendix - |1l
29.12.1998 (norms and | Education Programme | “Norms and |

conditions for | (M.Ed.) standards for Master
recognition of M.Ed: of Education |

face to face and
MEd through
distance  education)
Regulations, 1998

Programme (M.Ed.)"
to this Notification.

|
|
]

(i) Norms and standards
for MEd  (pant time)
programme Not
existing,

Norms and standards |i

for Master of ‘
Education 1
Progranmime (part

time) will be as in
Appendix — 1V to this |

dt. 2011 2000 | (norms and eonditions

for recognition of teach
gdueation pio
Bhusizy d

er

' 23]

Regulations 2000.

EINAER

C.P.Ed. b i .fi.’“:!.'li
M.P.Ed)) (Amendment)

duration of Cettificate
Course i Physical

Flijos o i P Ed)

Notitication ;
4] F.No. 28-3/98- | National  Council  for | Appendix ~ I Norms and | Substituted by |
GO/NCTE  dt | Teacher Education | standards tor Certificate | Appendix- V' “Norms |
29121998 (norms and conditions | Coutse in Physical | and  standards  for |
for recounition of teacher | Education (C.P Ed) 2 years | Certificate Course in f
education programnies in Physical  Education |
Physical  Education - (CPEAY to this|
CPEd. BPEd and Notification '
M.PEd)  Regulations, i.
1998 Appendix - Il Norms and | Substituted by |
standards for PG | Appendix-VI “Norms |
Diploma/B.P.Ed. Course (2 | and  standards  for
years duration} BPEd Prosramme” [
. to this Notification !
i
’ Appendix- 1l Norms and | Substituted * by |
1 standards for Post Graduate | Appendix — ~ V41 !
Degree Course in Physical | “Norms rnd |
Education (2 years) standards for Muster |
in Physical Education |
Programme ;
(MPEd)" 1t this|
T T N .| Netification.
5. F No I- National ~ Council for [ Para 70 relating to | Added as Clause It in |
36/2000 NCTE | Teacher Education | relaxation in the eligibility/ | Appendix — V 1o this |

Notifteation.’

2765 GI/2001—¢
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5 The norms and standards herein notxﬁed are Immmum and essennal The

mstltunons may str cn;:then further the phy51cal and instructional mfrastructure = 15 i

0. No institution sha]l be permitted to apply for enhancement of its intake
unless it has been granted permanent recognition and has continuously run teacher i
training programme or cougse for a pen'od of three years. :
7 If a request is received from the concerned State Government for removal L
of émy hardship caused in adhering to the provisions of these Regulations, the
Council may, for reasons to be recorded in writing, relax any of the provisions of |
these Regulations in respect of any class or category of institutions, to such extent

and subject to such conditions, as may be considered necessary.

8. These Regula’nons shall also apply to the institutions that have already been‘

recognised by the National Council for Teacher Education. Howevcr. for any
revision in the intake as per these Regulations, such institutions shall be required

to submlt application in the prescribed form to the concemed Regional Committee

before expiry of the last date prescnbed by NCTE for submission of application

for recognition.
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z‘* ',‘App_endix Ito NCTE (Norms and Standards for Teacher Education
-Programmes) Regulations, 2001. | o Rl

NORMS AND STANDARDS FOR ELEI\/IENTARY TEACHER
EDUCATION PROGRAMME ;
*# [ 1. Preamble

The elementary teacher education programme is meant for preparing teachers for elementary
schools (primary and upper. primary/middle). '

2. Duration and Intake

a) The elementary teacher education programme shall be of a duration of two academic
years.

instructional infrastructure and expertise of the teaching staff. there shall be a unit of 50
students for intake each year. : '

3. Eligibility

a) Candidates with at least 45% marks in the senior secondary examination (+2), or its
equivalent, are eligible for admission. :

b) Admission should be made either on the basis of marks obtained in the qualifying
: )L. examination or in the -entrance examination conducted by the State Government, as per
the policy of the State Government. '

c) There shall be reservation of seats for SC/ST/OBC. Handicapped, Women; etc. as per the
rules of the concerned State Government ' ’

4. Curricu‘lum Transaction and Requirement of Teaching Staff

teaching (including practice teéchmg/skill development) at least for 30 days in 'n’earbﬁr e
elementary schools. : ’

b) Apart from teé;:hing of foundation subjects, - there shall be provision for teaéhi}xg'éf o
thods subjects relating to primary and upper primary curriculum, namely, Regional « .
Language/Mother Tongue, English, Mathematics, Science and Social Siud_ies’._ S o

| q\\/{\_j e
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€ five lecturers. For intake of students in excess of the prcs_cribed_unit,\jhc__numbévr of full
time teachers shall be increased proportionately. Gl CL Rt e e

d) Appointment of teachers should be so distributed as to ensure the required nature and
level of expertise for teaching methodology courses and foundation courses.

e) For teaching subjects such as physical ~education, art, work experience, music,

information technology literacy, stc., part-time instructors may be appointed.

5. Qualifications of Teaching Staﬂ"

a) Principal/Head

1. Academic and professional qualification will be as prescribed for the post of
Lecturer. , : i :

1. At least five years’ experience of teaching in elementary ‘teacher education
institutions. R

b) Lecturer

Good academic record with M.Ed./M.A. (Education) with 55% marks, preferably with
specialisation in elementary education. ! :
Good Academic record with Master’s Degree with 55% marks in the relevant- school
subject and Bachelor of Elementary Education (B.ELEd.), or BEd.. preferably with

specialisation in elementary education, and with five years’ teaching experience in
recognised elementary schools. .

¢) A relaxation of 5% may be provided, from 55% to 50% of the marks, at the Master’s
level for SC/ST Category. : S

d) Qualifications for other academic staff for teaching physical :_éducatibn, “art, work
experience, information technology literacy, etc. shall be as prescribed by the concerned
State Government. : ; i

6. Administrative Staff

The administrative and other support staff may be provided as per the _n'i_)rvx_i)s_‘p'réséribed byl

the concerned State Government.

s Infrastrt_xcturg‘l Fggili;ies

a) There shall be"proﬁ.sion'forrad:e:duétg%:iiur‘hbgt ofclassroomS,hau,

instructional space shall niot be less than 10 sq.ft. per student. . -

27
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conducting instructional activities for approved intake of students, rooms for the principal =« . i
and faculty members, and qoffice for the. administrative staff and a, store. The size of .~ = =
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(**  b) There shall be a library equipped with text and reference books relating to prescribed
courses of study, education encylopedia, year books, electronic publications (CD-ROMs)
and journals on teacher education and other software relevant to the elementary stage.

¢) There shall be games facilities with playground. Alternatively, the playground available
with the attached school or local body may be utilized and. where there is scarcity of
space as in metropolitan towns/hilly regions, facilities for yoga, indoor games may be
provided.

d) The building and outdoor space shall be provided in the land owned by the
management/insiitution either on ownership basis or on long-term lease. However, 10

begin with, the institution may provide these facilities in temporary premises upto a
maximum period of three years, during which time the institution shall shift to its own

permanent location.

8. Instructional Facilities

a) There shall be a multi-purpose educational laboratory with psychology and science: i

sections, and a workshop attached to it. : I T R e

i The science section shall have the apparatus and chemicals required to demonstrate .

- all the experiments as per the syllabus of elementary schools. R :

ii.  The psychology section shall have facilities for conducting the following tests -
Sensory-motor, Intelligence (Performance, Verbal ‘and Non-verbal), “Aptitude, -~
Personality and Interest Inventories -including Projective Tests : provision” for
conducting simple Piagetian and Brunnerian experiments. ' '

b) There shall be hardware and software facilities for language learning.

.¢) There shall be an Educational Technology laboratory: with hardware and software
required for imparting Information Technology (IT) literacy. ’ N

9. Terms and Conditions of Service of Staff o 5y

> :

a). The appointments shall be made on the -basis of recommendations of the Selection
Committee ¢onstituted as per the policy of the Central/concerned State Government.

b), All appointments are to be made on full-time and regu)&r basis.

¢) Government institutions/Government-aided institutions, may make appointments on
deputation or contract basis as an interim measure, in the abserce of availability of -
suitable candidates recommended by appropriate bodies set up by the concerned
government. - s

d) Appointment of part-time instructors and other staff can be made as per the r_ioﬁn's of the ./ i "
concerned Government. ; gty hord MR Rete
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e e) The academic and other staff of the institution (including part-time staff) shall be paid
such salary as may be prescribed by the concerned State Government from time to time.

f) The management of the institution shall discharge the statutory obligations relating to
pension, gratuity, provident fund, etc.

g) The age of superannuation of staff shall be determined by the policy of the concerned
Government subject to maximum age not exceeding 65 years.

10. Financial Management

a) The tuition fees and other fees shall be charged at rates as prescribed by the concerned
State Government.

b) In case of private and unaided institutions, there shall be an endowment fund of Rs.5.00
lakh to be operated jointly by the authorised representative of the management and an-
officer of the concerned Regional Committee, and a reserve' fund equivalent to three
months’ salary of the staff. :

i I Relaxationin eligibility/duration of the course

As in some States, the duration of the elementary teacher education course is one year
only and the eligibility for admission to such course is a pass in class ten, such States are
given time up to.the end of academic session 2004-2005 to switch over their programmes
for bringing them in conformity with the. NCTE Norms and Standards. Meanwhile,

recognition for reduced duration of the course, which shall not be less than one year
and/or lower eligibility criteria, which shall not be less than a pass in class ten with at
least 50% marks in aggregate, may be given subject to the condition that the certificate
given by the State authorities in respect of such a course will be valid for employment
within that State only and such courses including their duration and admission criteria are
those that have been in existence in that State on the date when the NCTE Act. 1993

came into force. ;
| 'l !
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Appendix II to NCTE (Norms and Standards for Teacher
Education Programmes) Regulations, 2001. '

NORMS AND STANDARDS FOR

SECONDARY TEACHER EDUCATION PROGRAMME

& Preamble

The secondary teacher education programme, comm'only knoWh as B.Ed., is
meant for preparing teachers for secondary/senior secondary schools.

2. Duration and Intake

2)
b)

TheA B.Ed. programme shall be}ovf' a duration of at least one acade'mic’, year.

There shall be a unit of 100 students for ensuring optimum utilisation ofz:'. '

physical and instructional infrastructure and expertise of the teaching staff.
Division into appropriate batches may be done at the mstltutxonal level for

effective curriculum transactlon

3. Eligibility

a)

b)

©)

Candidates with at least 45% marks in the Bachelor’s/Master’s Degree
with at least two school subjects at the graduatxon level are eligible for
admission.

Admission should be made either on the basis of marks obtamed in the
qualifying examination or in the entrance examination conducted by the
University/State  Government, as per the policy of the - State
Goyernment/University, to which the institution is affiliated.’

There shall be reservation of seats for SC/ ST/OBC,'Handiéapbed, Women, ‘

etc. as per the rules of the concerned State Government.

4. Curriculum Transaction and Requirement of Teaching Staff |

a)

There shall be at least 150 teaching days in a year exclusxve of penod of. :
admission, examination; etc. Besides, every teacher-trainee shall be 5
required to undergo internship-in-teaching (mcludmg practice- teachmg s

and skill development) for at least 30 days in nearby secondary/semor s

' secondary schools. ~

W
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b)

d)

a)

b)

Apart from teaching of foundation courses, there shall be provision for
methodology of teaching two out of five school subjects at the secondary
level (Regional Lans.uag,e/‘viother Tongue, English, Mathematics, Science,
Social Sciences), or discipline-specific subjects at"the senior secondary
level (Physics, Chemistry, Mathematics, Biology, History, Geography,
Political Science, Economics, Commerce etc.)

For an intake of 100 students or less, the teaching faculty shall comprise of
Prmcxpal/Head and at least seven lecturers. For intake of students in
excess of the prescribed limit, the number of full time teachers shall be

increased proportionately.

Appointment of teachers shall be so distributed as to ensure the required
nature and level of expertise for teaching methodology courses and

foundation, courses.

For teaching subjects such as physical education, art, work experience,
information “technology literacy, etc., part-time instructors may be
appointed.

Princibal/Hend

i) Academic and professional quahﬂcanon will be as presmbad for
the post of Lecturer.

i) Ten years’ experience of which atleast five years should be in a
secondary teacher educ,anon msmutlon

Lecturer
Good academic record with M.Ed./M.A. (Education) with 55% marks.

Good academic record with Master’s Degree with 55% marks in the
relevant school subject and M.Ed./M:A. (Education) with 50% marks

OR

Good academxc rec@rd with Master 8. Degree with 55% marks in the

relevant school subject and a B.Ed. Degree with 55% marks, with five

years’ teaching ‘experience in a recognised secondary/semor secondary‘

school.  (This alternatively qualification shall be applicable only in those

States where prior to the establishment of the NCTE, the qualification for

appointment of teachers in B.Ed. institutions was a Post-graduate Degree.
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in_a school subject with B.Ed. However, teachers appointed with this:

‘qualification will have to acquire M.Ed. qualification within five years):

A relaxation of 5% may be provided from 55% to 50% of the marks, at the
Mas  ter’s level for the SC/ST Category. '

Apart from the qualifications prescribed at (a) and (b) above, the
candidates shall be required to have such other qualifications as may be
prescribed by other regulatory bodies like the University Grants
Commission (UGC), etc.

L

Qualifications for other academic staff for teaching physical education,
art, work experience, information technology literacy, etc. shall be as
prescribed by the concerned affiliating University/UGC.

6. Administrative Staff

The’ administrative and other support staff may be provided as per the 'no:fm_'_s‘_ > i

prescribed by the concerned State Government/Affiliating University.

7 Infrastructural Facilities

a)

b)

d)

2765 GI/2001—7

There shall be provision for adequate number of classrooms, hall,

laboratory space for conducting instructional activities for approved intake -

of 100 students, separate rooms for the principal, faculty members, office
for the administrative staff and a store. The size of instructional spaces
shall not be less than 10 sq. ft. per student

There shall be a library equipped with text and reference books related to-

the prescribed courses of study, educational Encyclopedia, year books,
electronic publications (CD-ROMs) and journals on teacher education.

There shall be games facilities with a playground. Alternatively, the
playground available with the attached school/college may be utilised and : _
where there is scarcity of space as in metropolitan towns/hilly regions,

facilities for yoga, indoor games may be provided.

.

The building and outdoor space shall be provided in the land owned by the
management/institution either on ownership basis or on long-term lease.
However, .to begin with, the institute may provide these facilities ina |
temporary premises upto.a maximum period of three years, during which 5 2%

time the institution shall shift to its own permanent location.
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Instructional Facilities

a)

b)

c)
d)

There shall be a science laboratory or alternatively, science laboratory of
the attached school/college may be used. The laboratory shall have
multiple sets of science apparatus required to perform and demonstrate
the experiments prescribed in the syllabus for secondary/senior secondary
classes. Chemicals, etc. should be provided in the required quantity.

There shall be a Psychology Laboratory with apparatus for simple
experiments related to educational psychology - intelligence tests

(performance, verbal, non-verbal) aptitude tests, = creativity ~tests,
- personality test, attitude test, interest inventories, etc. :

There shall be hardware and software facilities for language learmng.

There shall be-an educational technology laboratory with hardware and

software required for Information Technology (IT) literacy.

Terms and Conditions of Service of Stafl

a)

b)

)

The appointment shall be made on the basis of recommendations of the

- Selection Committee constituted as per the policy of the Central /

concerned State Government / Affiliating University, whichever 1is

applicable.

All appointments are to be made on full-time and regular basis.

Govermnment Institutions / Government-aided institutions may make

‘appointments on deputation or contract basis as an interim measure, 1n the

absence of availability of suitable candidates recommended by appropriate
bodies set up by the concerned government.

Appointment of part-time instructors and other staff can be made as per

the norms of the concerned Government/Affiliating University/UGC.

The academic and other staff of the institutions (including paft—fime_ staff)
shall be paid such salary as may be prescribed by the concerned State
Government/University from time to time.

_ The management of the institution shall discharge the statutory obligations - "
_relating to pension, gratuity, provident fund, etc. for its employees.. -

The age of superannuation of staff shall be determiined by the policy of the P
concerned Government/Affiliating University subject to maximum age not -

exceeding 65 years.
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{‘ 10. Financial Management

a) The tuition fees and other fees shall be charged at rates as prescribed by
the concerned State Government/Affiliating University,

b} In case of private and unaided institutions, there shall be an endowment
/ fund of Rs.5.00 lakh to be operated jointly by the authorised representative
‘f\ of the management and an officer of the concerned Regional Committee,

and a reserve fund equivalent to three months’ salary of the staff.

Appendix Il to NCTE (Norms and Standards for Teacher
Education Programmes) Regulations, 2001.

'NORMS AND STANDARDS FOR
MASTER OF EDUCATION PROGRAMME (ML.Ed )

1. Preamble..

a) The Master of Education (M.Ed.) programme; which may be general or
specialised, is meant for candidates desirous of pursuing post-graduate
programme in teacher education, on full-time basis, and for preparing a
professional cadre of teacher educators.

A b) Only University Departments or institutions running B.Ed. programme are
eligible to offer M.Ed. course. ;

2: Duration and Intake
a) The M.Ed. programme shall be of a duration of one academic year, after
B.Ed. ~

b) " The intake of students shall not exceed 40.
3. Eligibility

a) Candidates who have obtained at least 55% in the B.Ed. Degree . are
ehglble for admission. ] :

b) »Admxssxon shall be made either on the ba31s of ‘marks obtamed in the -+
qualifying examination or in the entrance examination conducted by the"
‘ : University/State  Government, as per the policy of the State
DS Govemment/Umversnty to which the institution is affiliated. fo

it e
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c)

There shall be reservation of seats for SC/ST/OBC, Handicapped, Women,
etc. as per the rules of the State/Central Government as the case may be.

Curriculum Transaction and Requirement of Teaching Staff

a)

b)

d)

There shall be at least 180 teaching days exclusive of period of a@mission
and examination, etc. for instruction, field work for dissertation and

internship in a school.

Field-based dissertation and internship in school shall be compulsory
component of the M Ed. programme.

1) Field visit for dissertation shall be of a duration of four weeks.
i) Not more than 7 students shall be attached with a teacher for
supervision of field-based dissertation work.

Each M.Ed. student will be associated with ‘the supervisors : of the
internship programme of B.Ed. students, for acquiring experience of
organising and supervising internship-in-teaching programme.

For an intake of 25 students or less, teaching faculty shall comprise of a:
Head in the rank of Professor/or Reader, and 3 Readers/Lecturers. One
additional lecturer shall be appointed for every additional intake of five
students or part thereof.

Qualificaticas of Teaching Staff

a)

b

Professor
» M.Ed. or M.A. (Education)

# Ph. D. or equivalent published research work

~ At least, 10 years™ experience of teaching in teacher education.

institutions at post graduate level.
Or

An outstanding scholar with established reputation. who has made
~ significant contribution to knowledge.

Reader:

» Good academic record with M.Ed. or M.A. (Education)

. » Ph.D. or equivalent published research work

> At least.5 years’ experience of teacher education

&W \J\\\\
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& c)  Lecturer
> Good academic record with M.Ed/M.A. (Education) with 55% marks.
Or

» Good academic record with Master’s Degree with 55% marks in the
relevant school subject with M.Ed./M A. (Education) with 50% miarks.

d) A relaxation of 5% may be provided from 55% to 50% of the marks, at the
master’s level for the SC/ST category.

e) Apart from the qualifications prescribed at (a), (b) and (c) above, the

' candidates shall be required to have such other qualifications as may be

prescribed by other regulatory bodies like the University Grants
Commission (UGQC), etc. .

6. Administrative Stafl

The administrative and other support staff may be provided as per the norms
prescribed by the State Government/University.

7. Infrastructural Facilitics
a) . There shall be provision for adequate number of classrooms, hall, seminar
room, laboratory space for conducting instructional activities for approved
‘ intake of students, separate room for Head/Principal, faculty members,
office for the administrative staff and a store. The size of instructional

space shall not be less than 10 sq. ft. per student.
b)  There shall be a library with reading room facility having adequate:
number of books, electronic publications (CD-ROMs) and journals and

other related software on teacher education.

8. Instructional Facilities

There shall be a well-equipped educational technology and media laboratory, and
psychology laboratory with hardware and software required for imparting
Information Technology (IT) literacy and for using digital resources in teacher
education. In the psychology laboratory tests and equipment for performing.
experiments as listed in the curriculum shall be made available. Psychological
testing material should include intelligence tests (verbal, non-verbal and

- performance), personality tests and aptitude tests.  Attitude tests, interest
inventories, etc. shall also be stocked in adequate quantity. L
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10.

Terms and Conditions of Service of Staff

a)

b)

c)

d)

e)

g)

The appointment shall be made on the basis of recommendations of the
Selection Committee constituted as per the policy of the Central /
concerned State Government / Affiliating University, whichever is
applicable.

All appointments are to be made on full-time and regular basis.

Government institutions / Government-aided institutions may make
appointments on deputation or contract basis as an interim measure, in the
absence of availability of suitable candidates recommended by appropriate
bodies set up by the concerned government. '

Appointment of other staff can be made as per the norms of the concerned
Government/Affiliating University/UGC. '

The academic and other staff of the institutions (including part-time staﬂ) o

shall be paid such salary as may be prescribed by the concerned State
Government/University from time to time. '

The management of the institution shall discharge the statutory obligations
relating to pension, gratuity, provident fund, etc.

The age of superannuation of the staff shall be determinéd by the policy of
the concerned Government/Affiliating University, subject to maximum
age not exceeding 65 years.

Financial Management

a)

b)

The tuition fees and other fees shall be charged at rates as prescribed by
the concerned State Government/Affiliating University.

In case of private and unaided institutions there shall be an endowment
fund of Rs.5.00 lakh to be operated jointly by the authorised representative
of the management and an officer of the concerned Regional Committee,
and a reserve fund equivalent to three months’ salary of the staff.

s
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NORMS AND STANDARDS FOR

MASTER OF EDUCATION PROGRAMME (M.Ed.) (Part Time)

Preamble

a) Master of Education (M.Ed.) (Part Time) is an in-service professional
programme open to teachers and educational administrators, for
strengthening the cadre of teacher educators.

b) Only University Departments of Education and Institutes of Advanced
Studies in Education (IASEs), which run M.Ed. programme, are eligible to:

offer MEd. (Part Time) programme subject to such a course instituted by
the concerned affiliating university.

Duration and Intake

- a) The MEd. (Part Time) programme shall be of a duration of two academic

years.
b) The intake of student shall not exceed 40.
Eligibility

Teachers and educational administrators in service, with at least two years of

teaching/administrative experience, and having at least 55% marks in B.Ed.-

Degree , are eligible for admission.

Curriculum Transaction and Requirement'of.Teaching Staff

a) The M.Ed. (Part Time) programme shall be identical to M.Ed. programme
in all academic requirements - except that its duration shall be two
academic years.

~b)  Inaddition to the faculty for M.Ed. course, additional teachers for M.Ed. :
(Part Time) course shall be appointed to ensure that not more than 7 .
students are attached with a teacher for supervision of field-based

- dissertation work. iy
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c) Total duration of curriculum transaction shall be the same as required for
M.Ed. course except that the same shall be spread over two' academic
years.
d) For field visit for dissertation work and for acquiring first-hand experience .

of organising and supervising internship-in-teaching programme for
students of B.Ed. course, M.Ed. (Part Time) students shall be required to
be available on full-time basis. :

Norms in respect of
these aspects as
prescribed for M Ed.
programme shall apply
mutatis mutandis for
MEd. (Part Time) =~
programme as well. - &

Qualifications of Teaching Staff
Administrative Staff
Infrastructural Facilities
Imstructional Facilities

Terms and Conditions of Service of Staff
Financial Management
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Appendix V to NCTE (Norms and Standards for Te'uher_
Education Programmes) Regulations, 2001. ;

Norms and Standards for Certificate in Phvsical Education Programme

(C.P.Ed.)

1. Preamble

The Certificate in Physical Education (C.P.Ed.) programme is meant for preparing
teachers in physical educatisii f@r elementary schools (primary and upper
pnmary/mlddle)

2. Duration and Intake

(a)

(b)

3. Eligibility

(a)

(b)

(©)

The C.P.Ed. programme shall be of a duration of two academieyears{,'

For effective curriculum transaction and for ensuring optimum utilisation
of physical and instructional infrastructure and expertise of the teachmo‘v‘» B
staff, there shall be a unit of 50 students each year. '

Candidates with at least 45% marks in the senior secondary examination
(+2), or its equivalent, are eligible for admission. For those who have
participated in State or National level sports events, the minimum
percentage of marks in the senior secondary examination ( +2) sho'uld be at
least 40. :

Admission should be made either on the basis of marks obtamed in the.
qualifying examination or in the entrance examination conducted by the - oot
State Government, w11h due weightage for physical fitness/proficiency, as =
per the policy of the State Government. :

There shall be reservation of seats for SC/ST/OBC, Handxcapped Women, ’_’ e
etc. as per the rules of the concerned State Government. .

4. Curriculum Transaction and Requirement of Teaching Staff

a)i

2765 G, 2001—8

" There shall be at least 150 teaching days in a year exclusive of pe_:_rfl.(_)dl’ef ey

admission, examination, etc. Besides, every teacher ‘trainee shall be
required to -undergo internship-in- teaching (including practice - -
teaching/skill development) at least for 30 days in nearby elementaw
schools.
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b) For a unit of 50 students or less (with combined strength of 100 or less for
the two year course), the full time teaching faculty should comprise of the
Principal/Head and at least five lecturers. For intake of students in excess
of the prescribed unit the number of full time teachers shall be increased

immediately.
c) Appointmen: i teachers shall be so distributed as to ensure the required
nature and level of expertise for teaching various courses related to
physical education. -
d) Part-time coaches for specialisations offered, other than those covered by
full-time teachers and a part-time medical officer, shall be appointed.
B
5. Qualifications of Teaching Staff : | ,_ iy
: ? ; i
a) Principal _ ; v ' +
> MP.Ed/MPE. with at least 5 years’ experience of teaching
: physical education. 5 :
b) Lecturer . : -
> Good-academic record with M.P.E&/M.PE with 55% marks,
preferably with specialisation in physical education for the
elementary stage.
cl A relaxation of 5% may be provided from 55% to 50% of the marks, at the
Master’s level for the SC/ST category. ; 2
d) Qualifications for coaches and medical '_bfﬁcer shall be such as may be
prescribed by the concerned State Government. :
6. Administrative Staff :

The administrative and other support staff may be provided as per the norms

prescribed by the concerned State Government

7 lnfrastAructural Facilities

a) There shall be no provision for adequate number of classrooms, and one
multi-purpose hall of a size essential for conducting instructional activities .
for the approved intake of students, room for the Principal, faculty members,
office for the administrative staff and a store. The size of instructional space . 4
shall-not be less than 10 sq.ft. per student. s e

b) There shall be a multi-purpose playfield for outdoor sports and a 200 mt'.;'t‘_rac‘k‘ i
and a hall for gymnastics and indoor sports and games. et

-
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W Alternatively, in hilly regions and in big cities where availability of open
space is a constraint, facilities for such outdoor sports as are feasible and
a hall/gymnasium for indoor sports/games, yoga, aerobics. gymnastics
etc. shall be provided. g i : »

c) There shall be adéquate equipment -for various indoor and outdoor sports/

4\ games.

d) There shall be a library with adequate number of books, electronic
publications (CD-ROMs) and journals on physical education and related
subjects, and other software relevant thereto.

e) The building and outdoor space shall be provided in the land owned by the
management/institution either on ownership basis or on long-term base.
However, to begin with, the institution may provide these facilities in
temporary premises upto a maximum period of three years during which time.

 the institution shall shift to its own permanent Jocation. 5 A

8. Instructional Facilities . ; Foe Y O
(a) There shall be a Health Education & Anatomy and Physiology Laboratory, having the
following essential equipment :- - : e
(1) A standard weighing machine
(11) An anthropometer _
(i) ~ Growth charts and body system charts
(iv)  Desirable weight — height tables
=+ (v)  Models of body organs/systems
(vi)  skeleton articulated / disarticulated .

b) Ther€ shall be an Education Technology laboratory with hardware and soﬂwa:e '
required for imparting Information Technology (IT) literacy.

9. Terms and Conditions of Service of Staff

a) The appointment shall be made on the basis of recommendations of the Selection
Committee constituted as per. the policy of the concerned . Central/State

Government.
b) All appointments are to be made on full-time and regular basis.

¢) Government institution/Government-aided institutions, may make appointments - " R
on deputation or contract basis as an interim measure in the absence of -
availability of suitable candidates as per the policy of the concerned Government." .

d) Appointment of part-time instructors and other staff can be made as perl;hgf_ﬁﬁoﬁhsf -

= of the concerned Government. : , W £ iy
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€ e) The academic and other staff of the institution (including part-time staff) shall be-
paid such salary as may be prescribed by the concerned State Government from
time to time. ' :

f) The management of the institution shall discharge the statutory obligations
relating to pension, gratuity, provident fund, etc.

g) The age of superannuation of staff shall be determined by the policy of the
‘concerned Govemment subject to maximum age not exceedmg 65 years.

10. Financial Management

a) The tuition fees and other fees shall be charged at rates as prescribed by the
concerned State Government. ’

b) In case of pnvate and unaided institutions there shall be an endowment fund of
Rs.5.00 lakh to be operated jointly by the authorised representative of the
“management and an officer of the concerned Regional Committee and a reserve
fund equivalent to three months’ salary of the staff.

11. Relaxation in eligibility/duration of the course

As in some States the duration of the Certificate Course in Physical Education
(C.P.Ed.) is one year only and the eligibility for admission to such course is a pass
in class ten, such states are given time up to the end of the academic session 2004-
2005 to switch over their programmes for bringing them in conformity with the
NCTE Norms and Standards. Meanwhile, recognition for reduced duration of the
course which shall not be less than one year and/or lower eligibility. criteria,
which shall not be less than a pass in class ten with-at least 45% marks in
aggregate, may be given subject to the condition that the. certifi cate given by the
State authorities in respect of such a course will be valid for employment within
that States only and such courses mcludmg their duration and admission criteria
. are those that have been in existence in that State on thc date when the NCTE Act

1993. came into force. : W
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© Appendix VI to NCTE (Norms and ‘Standards for- Teacher
Education Programmes) Regulations, 2001.

Norms and Standards for Bachelor of Physical Education (B.P.E&.)

Programme

1. Preamble

The Bachelor of Physical Education (B.P.Ed.) programme is meant for preparing
teachers in physical education for secondary/senior secondary schools.

2. Duration and Intake

a) The B.P.Ed. programme shall be of duration of at least one ac'adérhic year.

b) For effective curriculum transaction and for ensuring optxmum utilisation of +
physical and instructional infrastructure and expertise of the teachmg staft.

there shail be a unit of 50 students.

3. Eligibility

a)

b)

Graduate in Physical Educatlon e, BPE. ofthree year duration, with 45%

marks.
Or

Graduate, with at least 45% marks, having represented Statc,/bmver\xty in

sports/games/athletics.
Or

Graduate with at least 45% marks, who has secured 1%, 2™ or 3™ position in
inter-collegiate sports/games tournaments/possessing NCC C’ certificate or.

passed basic course in adventure sports.
Or

Graduate with at least 45% marks and with one year training programme n -

sports science, sports management, sports coaching, yoga, Olymplc educ atlon
sports journalism, etc.

Admission shall be made either on the basis of marks obtained in the
qualifying examination or in the entrance examination conducted by the

University/State  Government, with due weightage for p]nsxca;.

ﬁtness/proﬁcnency, as per the policy of the State Government.

There shall be reservation of seats for SC/ST/OBC, Handlcapped \\Mmen
etc. as per the rules of the State Government concerned. W ;
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< 4. Curriculum Transaction and Requirement of Teaching Staff

a) There shall be at least 150 teaching days in a year exclusive of period of
admission, examination etc. Besides, each teacher trainee shall be
required to undergo internship-in-teaching (including . practice
teaching/skill development) at least for 30 days in nearby secondary/senior
secondary schools.

b) For an intake of 50 students or less, teaching faculty shall comprise of a
Principal/Head and at least three lecturers. For intake in excess of the
prescribed unit the number of full time teachers shall be increased
proportionately. -

c) Appointment of teachers shall be so distributed as to ensure the required
nature and level of expertise for teaching various courses re}ated to
physical education. :

d) Part time coaches for specialisation offered, other than thosé-'.Coyéréd‘by i
full time teachers and a part-time medical officer, shall be appointed.

5. Qualifications of Teaching Staff
a) Principal
> MPEd/MPE
< Ph.D. or equivalent published work :
= At least 5 years’ experience of teaching physical education.
b) Lecturer

& Good academic record with M.P.Ed /M. P.E with 55% marks

c) A relaxation of 5% may be provided, from 55% to 50% of the marks at the
Master’s level for the SC/ST category.

d_) Apart from the qualifications prescribed at (a) and (b) above, the candidates
shall be required to have such other qualifications as may be prescrnbed by

other regulatory bodies like the University Gfants Commlssnon ( UGC); etc::

e) Qualifications for coaches/medical officer shall be such as may be presrnbed
by the concerned affiliating university/UGC. :

6. Administrative Staff

The administrative and other support staff may be provided as per,the rxorms e

prescribed by the concerned State Government/affiliating university. W
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75 lnfrastructural_Facilities

a)

b)

d)

There shall be provision for adequate number of classrooms and one multi-
purpose hall of a size essential for conducting “instructional activitics for
approved intake of students, room for the Principal, faculty members, office
for the administrative staff and a store. The size of instructional spaces shall
not be less than 10 sq.ft. per student.

There shall be a multxpurpose playfield for outdoor sports a 200 mt. track,

gymnasmm and a haH for indoor sports and games.
OR

Alternatively, in hilly regions and in big cities, where availability of open
space is a constraint, facilities for outdoor sports %s are feasible and a-

hall/gymnasium for indoor sports, games, yoga, aerobics, oymnasncs etc.
shall be provided. :

games.

There shall be a library equipped with text and reference books rélate‘d. to t}ﬁ've hir

prescribed courses of study, educational encyclopaedia, year books, electronic

publication (CD-ROMs), and journals on physical education and rclatcd'

subjects, and other software relevam thereto.

The building and outdoor space shall be provided in the land owned by the

management/institution either on ‘ownership basis or on:long-term lease.
However, to begin with, the institution may provide these faculties in = -

temporary premises upto a maximum period of three years during which tlme
the institution shall shift to its own permanent location.

8. Instructional Facilities

a)

b)

There shall be a Psychology Laboratory with apparatus for. simple

experiments related to educational psychology - intelligence tests - i
(performance, verbal, non-verbal) aptitude tests, creativity tests,’ personalm :

test, attitude test, interest mventones etc.

There shall be a health educatlon and anatomy and physmlogy laboratory 7

having following essential equipment:-
(1) A standard weighing machine
(i) An anthropometer
(i)  Growth charts
(iv)  Desirable weight and hei ght tables

(v) - Skinfold calipers ] WW
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There shall be adequate equipment for various indoor and outdoor spons,




€
. (vi) Models of body organs & systems, skel,ton-artic'ulated ana
disarticulated ; ; L
(i1) There shall be an Educational Technology laboratory with hardware and
software required for imparting Information Technology (IT) Literacy.
g, Terms and Conditions of Service of Staff

a) The appointment shall be made on the basis of recommendqtions of the Selection
Committee constituted as per the policy of the concerned _ Central/State
Government.

b) All appointments are to be made on full-time and regular basis.

¢) Government institutions/Government- -aided institutions, may make appomtmems
on deputation or contract basis as an interim measure in the absence” of
availability of su:table conditions, as per the pohcy of the concemed (Jovernmem S

d) Appointment of part-time instructors and other staﬁ” can be made as per the rimths
of the concerned Government. :

e) The academic and other staff ofthe institution (including part-time staff) shall e ':
paid such salary as may be prescribed by the concernéd Stat
Government/University from time to time.

£y The mahagemem of the institution shall discharge the statutory obligations =
relating to pension, gratuity, provident fund, etc.

@) The age of superannuation of the staff shall be determined by the policy of ﬂ)e
concerned Government subject to-maximum agc not exceeding 65 years. ;

10. Financial Managemem

a) The tuition fees and other fees shall be charged at rates as prescnbed by -the ‘
concerned State Government.

b) In case of private and unaided institutions there- shall be an endowment fund of -

THE GAZETTE OF INDIA : EXTRAORDINARY : [Pt T Src. 4]

Rs.5.00 lakh to be operated jointly by the authorised representative of the
management and an officer of the concerned Regional Comnmittee, and a Ieser\eif
fund equnvalent to three months’ salary of the staff. T
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Appendlx VII to NCTE (Norms and Standards for T eacher
Education Programmes) Regulahons, 2001.
Norms and Standards for Master of Physical Education Programme ;}:
4 | (M.P.Ed.)

1. Preamlble

a) The Master of Physical Education (M.P.Ed.) programme is meant for , :
candidates desirous of pursuing post-graduate programme in physical ~ -
education, and for prepanng a professional cadre of physical education o |
teachers at the senior secondary level as well as teacher éducators in l
Colleges of Physical Educatxon and University Depar‘cments of Physxcal
Education. _ :

b) Only Umversxty Departments or institutions oﬁ'ermg B.P Ed. programme i
are eligible to offer MP Ed. course.

2. Duration and Intake .

(@) The M.P.Ed. programme shall be of a duration of two academic years.

(b)  The intake of students ;sﬁall not exceed 30. o ;
3. Eligibility “ ' : i
a) Candidates with BP.Ed. with at least 50% marks or BP.E. (3 years) with at

least 50% marks, are elxglble for adrmssxon

b) Admission: shall be made either on the basis of marks obtained in: the
qualifying examination or in the entrance examination conducted by the - 5
University/State  Government, as per the .policy of the State . - . -
Government/University to which the institution is affiliated. R BRI ( ’

c) There shall be reservation of seats for SC/ST/OBC Handlcapped Women, :
etc. as per the rules of the State/ Central Government, as the case may bes -

4 Curnculum Transactlon and Requlrement of Teachmg Staff

a) There shall be at least 180 teachmg days in each academic year "'exc]u‘sx'{'é df o]
period of admission and examination, etc. for instruction, field: work and :

f)‘\ internship in a school. _ 5 3
2745 -6//200/—7 | —_ » 7 %?/( 5
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b)?or an intake of 30 students or less (with combined strength of 60 or less for
the 2 year course) the teaching faculty shall comprise of a Head in the rank of
Professor/or Reader, and 4 Readers/Lecturers. ‘ '

¢) EachMP.Ed. student shall be associated with the supervisors of the internship
programme of B P.Ed. students for acquiring experience of organizing and
supervising internship-in-teaching programme. y &

d) Part time coaches for specialisations offered,other than those covered by full-
ime teachers and a medical officer,shall be appointed. :

5. Qualifications of Teaching Staff

a) Professor : e
o MP.Ed or MPE:

& Ph.D. or equivalent published work A :
o At least 10 years’ experience of teaching in M.P.Ed/MP.E
programmes. e AT i Sk
Or : gk
An outstanding scholar with® established repu tion who has o
made significant contribution to knowledge ' N

b) Reader ;
= Good academic record with M.P.Ed/MP.E. with at least 55% : N

marks
& Ph.D. or equivalent published research work

o At least 5 years’ experience of teaching in
B.P.Ed./MP.Ed/M.P.E programmes.

¢). - Lecturer ; : £
o Good academic record with M.P.Ed/MP.E with 55% marks

d) A relaxation of 5% may be provided, from 55% to 50% of the marks, at the
©Master’s level for SC/ST category. : .
¢) Apart from the qualifications prescribed at (a), (b) and (c) above, the
candidates shall be required to ‘have such other qualifications as may be. - i
prescribed by other regulatory bodies like the University Grants Commission. . SR,
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f) Qualifications for coaches/medical officer shall be such as may be prescribed
by the concerned affi hating university/UGC.

6. Administrative Staff

The administrative and other support staff may be provided as per the norms
prescribed by the concerned State Government/affiliating university.

7. Infrastructural Facilities

a) There shall be adequate number of classrooms 4id one multi-purpose hall of a -

size essential for conducting instructional activities for 30 students, room for

the Principal, faculty members, and office-cum-store for the administrative - :

staff. Size of instructional 'space shall not be less than 10 sq.ft. per student.

b) There shall be a library equipped with adequate number of text and reference .’
books related to the prescribed courses of study, educational encyclopaedla “i
year books, electronic publxcahons (CD-ROMs) and journals on phvsxcal",;: i

education and related subjects, and othier software relevant thereto. *

¢) There shall be a multi'purpose hall/gymnasium for indoor sports and facx]mes o

for outdoor sports.

.d) There shall be adequate equipment for various indoor and outdoor sports and' :

games.

8. Instructional Facilities

a) There shall be a Health Education, Physiotherapy and Sports Medicirie
laboratory with the following equipments: »
@) A standard weighing machine
(i)  Ananthropometer/ height stand
(i)  Desirable weight and hexght tables
(iv) Infrared Lamp
(v)  Ultraviolet Lamp
(vi)  Short wave diathermy
(vi)  Motorized tread mill
-(viii) ~ Bicycle Ergometer
(ix) B.P. Apparatus
(x)  Harward step test equipment

b) There shall be a Psychology Laboratory with . apparatus’ for stmple

experiments related to educational psychology - mtelhgence ‘tests

(performance, verbal, non-verbal) aptitude tests, creativity tests, persondlxty
test, attitude test, interest inventories, etc. Vv

| 7 TR, Wm:{
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c) There shall be a Physiology Laboratory with the following equipment.
(i)  Metronomes-1 s
(i) ~ Models and charts of various body systems
(i)  Stopwatches-5
(iv)  Spirometers-2
(v)  Electronic barometer i
(vi) Weighing machines-2
(vi1) Peak flow meter -1
(vii) Goniometer-1
(ix) Dynamometers(hand, leg back)-1 each

d) There shall be an Educational Technology and Media Laboratory with hardware and
software required for imparting Information Technology (IT) literacy and for using -
digital resources in teacher education. i

9} Terms and Conditions of Service of Staff

a) The appointment shall be made on the basis of recqmmendati()ns of the Se}éct’ic}n o
Committee constituted as per the policy of the Central/concerned State
Government/Affiliating University, whichever is applicable. ‘ ;

b) All appointments are to be made on full-time and regular basis.

¢) Government institution/Government-aided institutions, may make appointments
on deputation or contract basis as an interim measure, in the absence of
availability of suitable candidates recommended by appropriate bodies set up by
the concerned government. :

d) Appointment of part-time instructors and other staff can be made as per the norms
of the concerned Government. ;

e) The academic and other staff of the institution (including part-time staff) shall be
paid such salary as may be prescribed by the - concerned State
Government/University from time to time. ; :

f) The management of the institution shall discharge the statutory obligations
relating to pension, gratuity, provident fund, etc. :

g) The age of superannuation of staff shall be determined by the policy ‘of the  ' :'

concerned Government subject to maximum age not exceeding 65 years,

SRe
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10. Financial Management

a) The tuition fees and other fees shall be charged at rates as prescribed by the
concerned State Government. '

b) In case of private and unaided institutions there shall be an endowment fund of

Rs.5.00 lakh to be operated jointly by the authorised representative of the
}\ management ard an officer of the concerned Regional Committee, and a reserve
fund equivalent to three months’ salary of the staff.

B

S. K. RAY, Membern-SeC).f:'
[ADVT. I/IV/131/2001/Exty] -
H & SR, SR fam
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